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Pilot Projeet on Shifting: Cultivation. Since
a Task Force was constituted:by Government
on Shifting Cultivaiion, its- report was awai-
ted for taking a decision. The report of the
Task Force, was submitted in the last week
of October, 1983 and is presently under
examination.

Rules Pertaining to Visiv. of Ministers;
Secretaries Abroad

2003. SHRI P. K. KODIYAN : Will
the Minister of AGRICULTURE be pleased
to state :

(a) whether Government allow Cabinet
Minister of Economic Ministries and Secre-
tary of the same Ministry to be om tour
abread and absent themselves from the coun-
try simultaneously ;

(b) If not, the rules followed am@@ how
the position is monitored . ;

(c) whether despite programme of Cabi-
net Minister of Agriculture to be abroad im
mid-October, 1983 same Secretaries of Mini-
stry went abroad for a visit paid by, external
agency in contravention of the established
practice ; if so, particulars .and daw of each
Secretary, who was abroad dupingsthe second
and third week of October, 1983 withidates
of departure and return and’ pucpose-of visit
with agency financing it, Secretary-wise ;

(d) reasons for exceptions from the/
established practice and date on Wwhich app-
roval of the Competent Authority was takes
for each ; and

(e) the action Government propose to
take where procedurc was violated 7

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : (a) and (b)
No, Sir. Normally the Minister and the
Secretaries of the concerned) Ministry do not
proceed on deputation simultaneously and
such deputacions of too functionaries are duly
coordinated as per guidelines of the Cabinet
Secretariat. Where some overlap is unavoida-
ble, the fact is specifically brought to the
notice of Prime Minister while submitting
the case for her approval.

(c) The Union Minister of Agriculture
paid an official visit to the Federal Republic
of Germany from 14 to. 18 October, 1983
(including travel time). The Secretary,
Department of Agricultural Research & Edu-

cation under.the Ministry of Agriculture was
also-deputed by the Government: to Bangkok
10 papticipate’in the- World Food Day. cele-
brations-held; by the Regional Office of the
FAO on 17th-October, 1983. He left Delhi
on:16.10:11983:(Sunday) and returned on.the
nighit-of-October- 18-19, 1983. The FAO met
all expenses on travel and per-diem of

Sccretary (DARE).

(d) The established practice in such
cases is to.obtain the approval of the Com-
petent Authority after bringing out all deta-
ils of the case. This procedure was followed
in this case and so there was no departure
from the established practice. The approval
of the Competent Authority was obtained on
14.10.1983.

(e) The question of taking any action
does not arise since there has been no viola-
sion of the prescribed procedure.

Review:Committee of ICAR Cattle Project

2004. SHRI KAMLA MISHRA MA-
DHUKAR : Will the Minister of AGRI-
CULTURE be pleased to refer to the reply
given to Unstarzed Question No. 1266 no 1
August, 1983 regarding Review Committee
of ICAR Cattle Project and state :

(a) the reasons. why in November 1981
ICAR Headquarters representative, a mem-
ber-of Committee, did not visit Haringhata
Centre along with other two members and
the reasons for drawing up review report
by a single common member visiting it ;

(b) the details of role and function of
Chairman and each Member of Review
Committee specified on appointment with
reasons for specifying it, if for only some
member ; and

(c) the details of ICAR views centre-
wise, wherever these differ from those given
in notes submitted to Review Committee by
JCAR Headquarters representative and
Government views also, centre-wise, if also
different ?

THE MINISTER OF AGRICULTURE
(RAO BIRENDRA SINGH) : (a) There
appears to be no particular reasons for the
Indian Council of Agricultural Research
Headquarters representative not visiting the
Haringhata Centre in November, 1981,
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The review committee report drawn up
was unanimously accepted by all its members
who were present in the final meeting of the
Committee held from 7th to 9th January,

1983 at the Central Institute for Research °

on Goats, Makhdoom. The I.C. A. R.
representative did not attend this meeting.

(b) The Council had constituted a Re-
view Committee consiting of subject matter
specialists, for midterm review of the work-
ing of the All India Coordinated Research
Project on Cattle and for making suitable
recommendation (i) for continuation of the
centre (ii) to improve the working or (iii)
closing the centre. No specific role or fun-
ction as such was given to the Chairman or
Members. J

(c) The views expressed by the 1.C.A.R.
representative through his written notes
submitted to the Review Committee were
taken into consideration by the Committee
while finalizing the report. It has been cla-
rified by the ICAR representative to the
Review Committee that all the notes while
he had submitted to the Committee contai-
ned his personal views and not the views of
the ICAR. The report has already. been
examined by the Council & put up for in-
formation of the Governing Body of the
1. C. A. R. in its last meeting. The recom-
mendations made by the Committee were
also discussed at the last workshop of the
project and the units have been instructed
to implement those expeditiously.
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* Allocation of Funds to States During 1983-84
for Supply of Drinking Water to the
Problem Villages

2005. PROF. NARAIN CHAND PARA-
SHAR : Will the Minister of WORKS
AND HOUSING be pleased to refer to the
reply given to Unstarred Question No. 91 on
21 February, 1982 regarding participation of
India in the International Drinking Water
supply and sanitation Decade and State :

(a) the progress made so far in the
supply of safe drinking water to the problem
villages in the country and the number of
problem villages covered by the supply,
State-wise as on 31-3-1983 and the percen-
tage of such villages to the total problem
villages in each State ;

‘ (b) the allocations for the financial year
1983-84 for each one of the States and Uni-
on Territores in this regard ; and

(¢) the likely date by which 100 percen-

" tage coverage of the problem villages would

be ensured under this programme in each
State/Union Territory ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MUHAMMED USMAN ARIF) : (a)
as in enclosed Statement (I).

(b) as in enclosed Statement (II).

(c) All efforts are being made to achieve
the target by March, 1985.

STATEMENT I

S. No. State/U. T. No. of problem No. of problem  Percentage of pro-
villages as on villages provi- blem villages coy-
©1.4.1980. ded with water ered.
: supply during
1980-83 (3 Years)
1 2 3 E 4 5
1. Andhra Pradesh , 8206 5160@ 62.88
2. Assam 15743 3839 24.39
3. Bihar 15794 8375@ 55.12
4, Gujarat 5318 1818@ 34.19
5 Harayana 3440 885 25.73
6. Himachal Pradesh 7815 3366 43.07
y A Jammu & Kashmir 4698 1027 21.86





